
 

 

Sr. No. 2 

Supplementary List-2 

HIGH COURT OF JAMMU AND KASHMIR   

AT JAMMU 

   

WP(C)PIL No. 41/2019 

EMG-CM No.18/2020 

CM No. 2280/2020 

(Through Video Conferencing) 

 
  

Inhabitants of Village Saddal                                        ………..Petitioner(s) 

 

 Through:- Ms. Deepika Mahajan, Advocate. 
(On Voice call from her residence in   

Jammu) 
 

                              v/s 

The State of Jammu and Kashmir and others                       …. Respondent(s) 

 Through:- 

 

Mr. Aseem Sawhney, AAG  
(on Video Conference from residence at 

Jammu) 

      

Coram:  

HON’BLE THE CHIEF JUSTICE  

                                                 (on Video Conference from residence at Jammu) 

HON’BLE MR JUSTICE VINOD CHATTERJI KOUL, JUDGE 

                                                             (on Video Conference from High Court at Jammu) 

  
 

 

ORDER 

16.06.2020 
 

WP(C)PIL No.41/2019 

 

1  A status report dated 12th June 2020 has been filed by Dr. Piyush 

Singla, Deputy Commissioner, Udhampur informing this court that by an 

order dated 30th April 2020, State land of five marlas each on lease has been 

granted to 132 families including 45 families who have been identified by the 

Naib Tehsildar, Udhampur as temporary rehabilitated at the Divisional 

Disaster Management Store, Sui. 
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2.  Unfortunately, Ms. Deepika Mahajan could not connect on Video 

conferencing. However, we have spoken to her on voice call with the 

assistance of Ms. Monika Kohli who is present in some other matter wherein 

she has orally confirmed this position. 

3.  Let a confirmation of the allotments be placed on record by Ms. 

Deepika Mahajan, on behalf of the petitioner before the next date. 

4.  The respondents shall place before us a time line of the 

completion of the infrastructure (roads, water, electricity etc) before the next 

date. 

  List on 23rd June 2020. 

   

   (VINOD CHATTERJI KOUL)         (GITA MITTAL) 

               JUDGE        CHIEF JUSTICE 

Jammu 

16.06.2020 
Raj Kumar 

 


